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REVISION' OF PAY ScALES OF ENGINEER-
ING INSPECTORS 

~  SHRI KIKAR SINGH: 
SHRI S. M. BANERJEE : 
SHRI P. N. SOLANKI: 
SHRI RAMCHANDRA J. 

AMIN: 
SHRI ONKAR LAL BERWA: 
SHRI D. R. PARMAR: 
SHR. O. P. TYAGI: 
SHRI A. SREEDHARAN : 
SHRI KAMESHWAR SINGH: 
SHRI SRIKANTAN NAIR: 
SHRI RAM SEWAK YADAV: 

Will the Minister of RAILWAYS 
be pleased to state : 

(a) whether a Memorandum for the 
revision of pay scales of Engineering 
Inspectors and redressal of their other 
grievances has been received from the 
Indian Railways Engineering Inspectors' 
Association; and 

(b) if so, the action taken by Gov-
ernment thereon? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) 
and (b). The grievances of the Engineer-
ing Inspectors brought to the attention 
I)f the Government by the regional Engi-
neering ~ e t  Associations-which 
are ae t ~  unrecognised Un1ons-have 

been examined and appropriate actioD 
taken as justified i? each case. 

TRANSFER OF CoMMERCIAL CLERKS ON 
RAILWAYS 

5283. SHRI KIKAR SINGH: 
SHRI P. N. SOLANKI : 
SHRI RAMCHANDRA J. 

AMIN: 
SHRI D. R. PARMAR: 

Will the Minister of RAILWAYS 
be pleased to state : 

(a) whether it is a fact that certain 
Divisions of the Indian Railways fall 
within two or three States where the 
medium of education considerably dif-
fers from each other; 

(b) whether it is also a fact that this 
has affected the education of the children 
of the Commercial Clerks who are sub-
ject to transfer from one State to 
another though in the same Railway 
Division for want of proper and adequate 
arrangements by the Railway Adminis-
tration; and 

(c) if so, the action proposed to be 
taken in the matter? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) 
Yes. 

(b) and (c). Commercial Clerks be-
long to one of the categories of Railway 
staff who are liable to be transferred 
from one station to another. Transfers 
are ordered in the interests of public 
service and it is not possible to avoid 
transfers from one linguistic area to 
another. 

RULES OF SENIOIUTY OF CLASS III STAPP 
OF RAILWAY CoNSTRUCTION DBPAIlT-

MENT (W. RLy.) 
5284. SHRI KIKAR SINGH: 

SHRI P. N. SOLANKI : 
SHRI D. R. PARMAR: 
SHRI RAMCHANDRA J. 

AMIN: 
SHRI O. P. TY AGI : 
SHRI NAMBIAR : 
SHRI SRiKANTAN NAIR: 
SHRI RAM SEWAK YADAV: 

Will the Minister of RAILWAYS 
be pleased to state : 

(a) whether it is a fact that rules 
of seniority of Class III staft of Cons-




